nl TEM NO. Mt 1 COURT NO. 10 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).23126/2012

(From the judgenent and order dated 02/03/2012 in CMAP

No. 46379/ 2000 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

SHI V SHANKARLAL SRRI VASTAVA Petitioner(s)
VERSUS

STATE OF U. P. & ORS. Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT.,pernission to file
addi ti onal docunents and of fice report)

Date: 23/04/2014 This Petition was nmentioned on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
HON BLE MR JUSTI CE V. GOPALA GONDA

For Petitioner(s) M. Sunil Jha, Adv.
For Dr. Mni ka Cusain, Adv.

For Respondent (s) M. Abhi sth Kumar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

It has been pointed out that the special |eave
petition as per the order of the Court was to be listed
on 1st April, 2014 but has now been shown in the cause
list to be taken up in Novenber, 2014.

The counsel has stated that the petitioner is due
to super annuat e and therefore heari ng of t he matter
shoul d be given priority.

In view of the fact that the petitioner is due to
superannuate, we direct that this petition be listed for
hearing before the ensuing summer vacation, 2014.

Accordingly, this special |eave petition be listed
in the nonth of April or My, 2014.

(Neetu Khaj uri a) (S.S.R Krishna)
Sr.P. A Assi stant Regi strar



